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hag to pay fabulous rents for securing
houses for the defence personnel?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) It is true that
there is considerable shortage of
married accommodation in most of
the peace stations and of single ac-
commodation at Delhi/New Delhi. The
Government owned zccommodation is
supplemented by hired and requisi-
tioned accommodation to the extent
possible.

(b) The construction of housing ac-
commodation for Defence personnel
has been given high priority, and it
is planned to make up the deficiencies
according to 2 phased programme of
15 to 20 years from 1965-66 onwards.

(c) No, sir. Adequate safeguards
have been provided to ensure that
ihe accommodation is hired only at
fair and reasonable rentg consistent
with the prevalent market rents. It
is, however, true that the rents at
some stations are higher than those at
other stations.

AMERICAN BOMBERS OVER INDIAN AIR
SPACE
3904, SHRI Y. ADINARAYANA

REDDY: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that nuclear
bombs are being flown over the
Indian Air space by the American
bombers; and

(b) if so, what action Government
have taken to stop such activities by
the American bombers?

THE PRIME MINISTER
MATI INDRA GANDHI):
Sir,

(SHRI-
(a) No,

(b) Does not arise.
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CHINESE RESTRICTIONS ON INDIAN
EmBAssY
385. DR. (MRS) MANGLADEVI

TALWAR: Will the PRIME MINIS-
TER be pleased to state:

(a) the nature of restrictions im-
posed by the Government of China
on the Indian Embassy in Peking;
and

(b) what is Government’s reaction
thereto?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) In
theory, the Indian Embassy in Pek-
ing is subject to the same restrictions
as all other resident Missions in
Peking. These relate to the move-
ment of personnel, travel, exit and
entry into China. However, in prac-
tice, it has been found that an obvious-
ly discriminatory attitude is taken to-

wards the personnel of the Indian
Embassy.
(b) The Government of India

observe broad reciprocity in all im-
portant respects in acordance with
our laws and regulations and interna-
tional conventions,
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